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FIFTY-FOURTH REPORT OF THE COMMITTEE ON PETITIONS
(SEVENTEENTH LOK SABHA)

INTRODUCTION

I, the Chairperson, Committee on Petitions, having been authorised by the
Committee to present on their behalf, this Fifty-Fourth Report (Seventeenth Lok Sabha) of
the Committee fo the House on the Action Teken by the Government on the

recommendatrons made by the Committee on Pefitions (Seventeenth Lok Sabha) in their

-'Thlrty-Flfth Report on the representation of Shri Tokhehe Yepthomi for increasing the

: '.'capaolty of LPG Bottlrng Plants, Compressed Natural Gas Stations in the North- Eastern. '- -_
5'-_States espec;aliy in Guwahatr and other important issues related therethh o

o 2 The Comm;ttee consndered and adopted the draft Flfty-Fourth Report at therr srttmg

| _'__:held on. 18 December 2023

"-"'52:.3 The observatlonslrecommendatlons of the Commrttee on the above matters have

) ;_been mcluded in the Report

NEWDELHl I T A HARISH DWIVEDI
e :: Lt Charrperson

"'318 December 2023 |

: _27Agrahayana 1945 (Saka)

(i)

Commrttee on Petrtrons : i



_REPORT

ACTION TAKEN BY THE GOVERNMENT ON THE RECOMMENDATIONS MADE BY THE
COMMITTEE ON PETITIONS (SEVENTEENTH LOK SABHA) IN THEIR THIRTY EIFTH
REPORT ON THE REPRESENTATION RECEIVED FROM SHRI TOKHEHE YEPTHOWI FOR
INCREASING THE CAPACITY OF ‘LPG BOTTLING PLANTS, ‘COMPRESSED NATURAL
GAS STATIONS IN THE NORTH-EASTERN ‘STATES, ESPECIALLY IN GUWAHATI AND
":-OTHER !MPORTANT ISSUES RELATED THEREW!TH SR

_ The Committee on Petrtrons (Seventeenth Lok Sabha) presented therr Thrrty Frfth Report
-:-_-to Lok Sabha on. 13 December 2022 on the representatron recerved from Shn Tokhehe

: __3"Yepthomr for increas_rng the oapac:ty of LPG Botthng Plants Compressed Naturat Gas Stat:ons__' s

rn the North Easter .t?.’ies_}_.e_s'peo_i:al_iy'_i.ﬂ___}'_Guwah:at_i_,lar;d_.o'tb__e{;i_tr'jpo_r'_tantﬁ_i_s'sues.-relat_ed.th_er'ewt'rh.:'.

; 2 The Commrttee had made certarn obsenratrons/recommendatrons in the-matter and the e

i ';_.’-_-:Mrnrstry of Petroteum and Naturat Gas were: asked to rmplernent the reoommendatrons and
= :j,”;requested to furnrsh therr actlon taken notes thereon for further consrderatron.of the Commrttee _f.j'

Actron Taken Notes have since been recerved from the Mrnrstry of Petroteum end Naturat' o

s 't'_"Gas in respeot of all the observatlonslrecommendatrons oontarned in the aforesard Report The_ R

| .? rreoommendations rnade by the Commrttee and the rephes furnrshed thereto by the lVIrmstry of -: g
B ___j_ﬁPetroleurn'and Natural Gas are detarled m the succeedmg paragraphs . g

v 4 In paragraphs 18 and 19 of the Report the Commrttee had observed/recommended as

“Overvrew of the Prrmarv Enerqv er

o 'The Commrttee note from the submrssron of Mrnrstry of Petroleum and Natural Gas,
oo lOCL;: ‘BPCL; HPCL, GAIL efc. that energy is.ene of the major rnputs for the .economic
~ development of a country In.the context of our oountry, the committee acknowledge that
- energy sector assumes a critical importance in view of its ever increasing energy needs,
. thereby, requrrrng huge investment to meet them. . Further, the ‘energy consumption in
. the -country -has _more. than ‘doubled since. 2000 prope!led upwards due fo growing
: populatron and raprd economic growth with India’s prrmary energy. consumption up to the
year 2020 positioned with coal at 54, 8%, oil 28.2% natural 9as.6.7%, nuclear 1.3%,

hydro 4.5% and other renewable at 4.5%.
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The Committee also observe that over 80% of India’s energy needs is met by only three

fuels, viz., coal, oil and solid biomass leading to India, being the second largest producer

-of coal in the world and coal’s dominant use in its power generation followed by the

. industrial sector.. The Committee further note that oif's share in primary. energy mix

. stands at-about 28% with the transport sector, being the largest user.of oil with share of

- natural gas in India's primary mix about 6.7% with fertilizer sector being the largest user

-of gas in the country. The Committee note with.concern that tracitional biomass whroh is

o pnmarrly fuel wood along with animal waste and charcoal, used to be the largest energy

- source in India upto the year 2000 after. coal and although the overall energy demand

..+ has doubled since then, still the share of tradrlronal biomass in the.energy mix has been
. declining. largely due fo. the efforts made fo improve the. access fo modem cookrng, e

.. transportation and industrial fuels, in particular LPG/CNG/H-CNG and other green

i options. - Therefore, while. hrghlrghtrng the posrtrve rmpaot of. hmely and effective

3:'_‘:_-_._:_*3.utrlrzatron of modern and clean fuels such asLPG and CNG, elc on lhe lrves of people e

e '.renewable sources of energy &

-"‘As per BP World Energy Stats—2022 share of nafural gas in Indian primary energy_.'i":if:-'.'f

-__;Mmrstry of Pelroleum and. Natural Gas along wrth the OMCs should r'ormulate e. i |
co_mprehensrve long term Green Fuel Polrcy which’ envrsages reducrng the dependency
- on conventional sources of energy whrle promotrng the use of envrronment—fnendly and. i

L consumptron basket is 6.32%. Consumptron of varrous energy sources and therr share rnﬁ__- 5

E " 3. {prrmary energy mrx in lndra s as. per table below

i Year 2021 B _O_ll' _' Natural Gas Coal Nuclear Hyd_ro elecfn’c_' Renawables T E TolaI SRR
E Energy S BRI RE TG NS R
. lndra T _9.4_1 1 2,24_ B TR 04 [T sl ) 79 | 3543 ]
R Share in energy baskel 26,56 - '6,32 el '56.7-" -1.13."_ ', '4_.'26 '_ -'.3-5.05 o :-100_-. L

i **'ifThrs Mrnrstry had nohfred the Natronal Polrcy of Brofuels—201 8 whrch aims lo rncrease_ -

' '--'--_-.usage of bio: fuels in the. energy and transpon‘atron sectors of the oountry during the

" coming decade.  The policy aims to utilize, develop and promote domestic feed stocks -

~and its utrlrzatron for productron of biofuels thereby mcreasrngly substitute fossil fusls
S while: contnbulmg to Nationial Energy Securrty, Climate Change mrtrgatron -apart from

~‘creating new employment opporlumlres in a sustainable way. Simultaneously, the polrcy E

will also encourage the applrcatlon of advanoe teohnologres for generahon of bio fuels
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6.

In paragraphs 20, 21 and 22 of the Report, the Committee had observed/recommended

as follows:-

“Capacity augmentatron of LPG bottlmg plants in NE States along with the inability of the
existing output to meet the increasing requirement.

The Committee, therefore, recommend that the Ministry of Petroleum & Natural Gas and

" OMCs should work in tandem towards i increasing its foothold and endeavour to mest the
future demand of entire NE region to the extent of same being surplus which could well

i ~ be utilized to supply LPG, ‘efc to.other regions of the country, whenever required, The

~ Committee also desire that for expansion of LPG bottling plants, under hoth Greenfield -
. and Brownfield, capacity augmentation methods should be resorted to keep:ng inview
- the sound financial outlook and cost effectrveness as top-most pnorrty The Committee -

E *would like fo be apprarsed of the steps. mrtrated in th:s regard Wrth three months of the S

) ”'337'. ::I*_:z'The I\/tmistry of Petroteum & Natural Gas m the;r act[on taken rePIY, have submltted as

G presentatron ofthrs Repon‘ to the House FERARN S

follows ST

S :: “LPG demand in North—Eastem states of country has gone up s:gmfrcantly and has grown -. :

et

_ ' "Detaifs for lndustry S
. Bottling Capacity| Demandin | Surplus Capacityin | % Surplus of Demand
State Period | in ThITPA THTPA THTPA |
North east (including| 2014 477 390.8 86.2 22.06%

_ -__.:_:_1 ‘at Compound Annual Growth Rate (CAGR).of 7.6 %. during last 8 years. Accordingly, in
. order to_cater fo increasing "LPG demand, the capacrty augrnentatron at LPG Bottling
.. Plants in North-East Regron have also been carned out in the same penod at a CAGR of S
80% wrth detarls as under- - e s ki e

Ee;:qd o Botftmg Capac:ty (T MTPA} . Packed LPG Demand {T MTPA)

e L IOCL | BPCL | HPCL ] Total ioeL BPCL | HPCL | - Tolal ]
- L2014 a7 ) 60 ] 0] 477 | 03655 | 195 | 58 | ag0s |
R orth Easf 022 cpooTed )66 fo30 f 0 880 [ 6100 646 280 | 7026 |
DAY Assam) [orense 367 30| 403 | 2445 | 359 | 232 | 318 |
' .“fncrease(‘V) | 880 [ 10% | . | 845% | 669% | 2313% | a8 | 80
o |e014 303 -] 60 | 0 | 363 [ 2425 | 187 | 58 2670 |
lassam (2| oo ] 66 | %0 | es9 | 42f | 6t | w6 | sfed
T increase | 2901 6 - 30 326 | A8 431 1 2159
tncrease(‘y) o87% | 10% | _ | 898 62 | 2317 376 81

i The status of lndustry Bottlrng capacrty vis.a vis demand in Non‘h— East s as fo[lows
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ssam) 2022 880 . 7028 177.4 25.25%
2014 363 267 96 35.96%
2022 689 5104 ' 178.6 _ 34.99%

Assam

Bottling Capacity Augmentation in Nor_th-East planned by OMCs

A Approved Protects |

i | a. -Z- IOCL is comfng up wrth Bottlmg Plant at Umrum (Meghaiaya) wrth oapacrty
SRR - of 30 TMTPA. .

s wobe - BPCLIS comrng up wrth Botﬂmg Plant at Matra (Assam) Wfth capacrty of 30
S TMTPA __ | | . - | .

o 1fff'i_'f-__f.f:'TMTPA

As a resu/t of whrch the total Botttrng Capacrty in North—East (mcludmg Assam) shalt:?i'__'_: o
o }rnorease to 1060 TMTPA from exrstmg 880 TMTPA : St

. '..:"i'f'Projects under approval/t" nahzation ’

'5:-:E_Muatkhang in: State of Mrzoram

NRL is putbng up a.new LPG Plant at Dabrdubr Golaghat Assam in lrne . - |
. with the: refnery expansron whrch w:ll have a botﬂmg oapacrty of 120 Sl

| :'Proposal for Razmg &?Reburldrng of 30 TMTPA IOCL LPG Botﬂmg Plant at L

- b o -':."For seekmg bottlrng assrstance from 1 2 TMTPA plant in state of Arunachal' S

" Pradesh, interview of successful bidder has been conducted and physrcal o
S _.*‘venf' catron wrll be oarned out in March 2023 G .

Upon approvat / ﬁnalrzahon of Pro;ect at A & B above the total Bottlmg Capacrty in L -

 North-East (including Assam) shall increase fo 1102 TMTPA and the addrtronat

S capa crty is expected to be avarlable by end of 2026

p "Avarlabrlfty of Bottlmg oapacrty m NE rncludrng Assam after planned capacrty :
augmentatron R I oo e

| Consrdermg all above the Botﬂmg Capacrty for OMCiin North Fast rncludrng Assam affer

| completron of ongorng pro;ects for capaorty augmentatron and ptanned pro;eots shall be
asunder : A i _
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S| Sk Botiling Capacily (TMTPA] — " Remarks
Na. Existing Uncoming Total
: | foc | BPC. :HPC__ Total 110G | . BPC | HPC | Tolal | G.Total

1. lAssam 593 | 66 | 30 | 689 O 180 | 0 | 150-] 839 -1 Including Bottling from OIL Indi
_ o , “(inc! NRL) . _ a af Duliajan, Pvt Botflers of 30

1 PRI : 3 - . -} TMTPA at Nagoan included an

| d upcoming BPCL B8P af Matia -
“o) Assam and new NRL planl atD
abldub.' B R A

' '_:Througthl sowelfi' T

.60 .Capacrly consrdermg double shl -
RO :'Jﬁoparalmn' Saretn :

30 fUnderconslruclfon Machamcal ;
SR -censtructron llkelyby Decembe.' AR
3 -_r2023 : :

R

30 30 .Eslfmates under preparalfon S

S . 7. Trlaura:'_' 200 g 0 120 00 0 120 _Capaclly cons:denng double sh
51 RN INEVEIENEA TS IEREE I SRR TR ISR I S thoperalron i

T -- 72 ;1_5.0” To T '2212 : -'.ﬂo'z_' e

f‘Supply Demand Balance of LPG m Norlh -Easlern slates

S . The supply demand analys:s of packed LPG :n NE states mcludmg Assam lS as follows

S B Parflculars 2023 24 L 2024 25 2029 30 2034 35 : 2039 40
g lnduslly Bottllng Capac:ty R B _

1 TMTPA = 880 ik 982 i 1102 1102 1102
' ::{Achievable Capaeflyason 1stAprll. e s aen sl

i - [(TMTPA)- (120% of rated capagity) - | _1‘.)?5_:. R ”784 : .1-_322'4-' 13224 R ;1322‘4
=i 3 Demand Pro;eclron lnduslry by.-_ TP IEEREEY R ER IR I

‘|pPAC 72695 | 7rree | 88656 | 100207 1097.83

Shortiall / Excess in Achievable | ' B B

4 |Capaciy vis-4-vis Demand (TMT) 3_50._6‘5 4_20._04 : 4_57.44 _34_1.93 ' 246,17
' ]lnduslry RO RIS I R B SRR IR

._ Hence ex:stmg Bottlmg Capac:ty m the Non‘h~East Reglon is already hlgher than current
demand and the same will i increase significantly with new Bottling Plants as mentioned
Page 5 of 20




above. Moreover, Bottling Capacity augmentation, greenfield or brownfield, is a
continuous process and is augmented based on demand trends in the region.”

8. In paragraphs 23, 24, 25, 26 and 27 of the Report the Committee had
observed/recommended as tol]ows -

| “Drsmal presence of CNG/H-CNG station in the NE Reqron alond wrth slow progress
S 'towards rncreasmq the number of CNG statrons o _

Y The Commrttee also acknowledge the fact that IOCL has expressed therr keenness
-ff:{.__fregardmg rncreasrng its presence with respect to the CNG stations at its Retail Outlefs - -
ol _f(ROs) in'NE Region through, offerrng space at its existing . ROs. o the authorized CGD S
. companies ‘having allotted ‘Geographical Areas (GAs} in.NE Regron The Commitiee note . -
. with concern that as on April, 2022, the number of {0CL ROs. having CNG faciliies in NE-~
. states (including Sikkim) stands at a conservative 14 ROs, all of which are located in
R _f_ff;Trrpura "The Committee with respect to HPCL are: constrarned to note that there has =
- been uneven and unsystematic distribution of their respective Stations/Centers/ROs -~~~
'_‘-’-aeross the. NE Region. The: Commrttee while apprecratmg the keenness express by jocL o
. regarding | its commitment to increase CNG stations across North East feel thata fotof = -
o ground. needs to be. covered towards achrevrng and estabtrshmg a comprehensive .
" network across the region. The Committee desire that |OCL should chalk out a time- - .

_ '_ - bound plan fowards achieving even distribution of CNG ROs in the regron and ensure:“-_.
g trmely supplres of therr facrhtres to the publrc/end users/consumers B

i _--.The Commrttee opme that m tong run CNG/H CNG rs accepted gtobatly as a cost— TR
. efficient; envrronment friendly and fow carbon atternatrve for clean energy: transiionand,
~ " therefore, with respect to grid balancing. oapabrlrtres a natural gas- based. power has S
S -rnherent benefits of qurck ramp-up/ramp—down and thus provrdrng optron of infegration of S
' Increasing renewable sources across the: country The Commrttee also note that atthough S
- the Govemment is making concerted efforts to shift towards a gas-based economy fo -
" increase the share of natural gas from the current 6.7% to 15% by 2030 and, thereby,
- developing a nat:on-wrde gas gnd rnc!udrng other: gas rnfrastructure city gas distribution
network and de- gasrt" ication terminals. Apart from this, various Iong—term policy initiatives -

are also required to be taken through policy interventions, monetary and subsrdy support
by the Government to promote and enoourage use of CNG/H—CNG especrally across the _
| NEregron S R i |

The Commrttee therefore desrre that the Government through focused polrcy measures
ensuring that NE region has adequate availability of CNG/H-CNG by providing a mix of
| domestrc gas and a!so rmports ( rf feasrbte) through rntegrated devetopment of natural
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gas grid and import terminals. The Committee further recommend that the Government
along with all stakeholders also explore OMCs measures to augment the availability of

CNG and H-CNG through unconventional routes, viz, Bio-fuels, Coal Gasification,
" Hydrogen Production, efc, which could lead towards wider adoption of gas end
users/customers. and also -ensure a cleaner environment with a decreased carbon

" footprint. The Committee, therefore, desire the Ministry of Petroleum and Natural Gas fo
‘cooperate and work along with all OMCs like 1OCL, BPCL, HPCL, GAIL efc towards
~ ensuring productron even distribution and augmentmg capacities for a better availability
7 -of CNG/H-CNG. across. the. enttre NE region. The Committee would also_like to:be
' apprised of the steps initiated on all the above mentroned aspects w:thm three months of

o the presentatton of thts Repon‘ to the House e .

9The Mm:stry of 'Petroleum & Natural Gas ’__a_n thetr_aotton taken reply, have submitted as '_ :

r "CNG is marketed by CGD compames based on their. GA allocatton These CGD o

: ;-_;.compantes conduct wabtltty of CNG sales at the OMC Retatl Outlets & would: put up
~ ONG facilities at the outlets found. feasible. During 9t (Oct 18) and 11th (Apr’22) round -

_ of bidding, the winning CGD entities have commttted a total of ;5803Nos of CNG_-_;_.’_
-'Stattons m'the':States of Tnpura'&'Assam Lo | o S

s _'-_"Further IOCL doss rot have any GA allotted in NE States 2 Assam .':However IOCL L

i '."i---:____'-;':has 58% market part:crpat:on in CNG stations in Northeast States, Currentty, there are - .

total 31 CNG se!lmg stations on lndustry bas:s in NE states out:of which 1OCL has 18 o
. Nos CNG Stationsie, 58% of participation among Industry members. At:

e :.._'-;oCL got 24 Nos Retatl outlets The CGD Co wise detarls are mentroned be!ow

(r) AGCL 1_____:Nos (Dtst of Dtbrugarh Jorhat Golaghat Stbs agar Tmsukta) =

(u) PBGPL (Purba Bharatt Gas Pvt Ltd) - 1 0 (Dtst of Cachar Kamrup Metro. .: :. |
'. . &Kamrup Rural) e iy : :

(ttt) TNGCL - 3. (D:st ot West Tnpura)

- The Government has taken various steps to promote CGD mfrastructure in the count:y
-~ PNGRB has .authorized 300 Geographical Areas (GA) to various entities {Public and
' Private sector) who are entrusted with fo develop CGD infrastructure in the respecfive
GAs. Entire Assam and Tripura have been authorized by PNGRB for development of
CDG Infrastructure. PNGRB has been requested to initiate bidding for development of
CGD infrastructure for remaining states of North East stafes. Based on techno-
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commercial feasibility, CGD infrastructure shall be developed in various parts of the
North East States. :

Further, to promote CGD infrastructure, Government has accorded top priority to CNG

. (T) and PNG (D) for allocation of domestic gas. Recently, Government has revised
~_domestic natural gas pricing guidelines for gas_ produced from nomination fields of

. ONGC/OIL, New Exploration Licensing Policy (NELP) blocks and pre-NELP blocks,

. _where Production Sharing Contract (PSC) provides for. Governments -approval of prices.
. The price of such natural gas shall be 10% of the monthly average of Indian Crude
- Basket and shall be nofified on a monthly basis. For the gas. produced by ONGC & OIL
| '_73'from their nomination blocks, the Administered. Price Mechanism. {APM) price shatt be

“subject to a floor.and a ceiling. The reforms will lead to significant decrease in prices of =
... Piped- Natural Gas (PNG) for households and Compressed Natural Gas (CNG) for -
- transport and encourage use of CNG across the country including the NE states. PNGRB -

_' B “has recentty notified: unified - Tariff for NG prpetrnes whrch w:ll resutt m Iower detrveredf_
e 3_"_:'_:Prrce of gas to customers in NE States S e SR

-by NG prpelmes bemg Iard by GAIL and -:' ] "
-'-'Indradhanush Gas Gnd Lrnuted (IGGL} North East Gas Grid (NEGG) i being developed

by IGGL for which Govt of Indlia has approved a VGF of 60 % amounting fo Rs 5,559
- Crs. With the completion of NEGG and Barauni-Guwahati pretme all NE states shallbe -~~~
i_:_connected to national gas grid. and various LNG terminals in the country Proposa! forj'-___ SIS

- ”_'expandrng the NEGGrs under consrderatron of the Mtnrstry__ s

n_;:order to increase avartabrtrty of gas in the country, the 'g :v_ttﬁhas Iaunched “Sustarnabte

: -_Atternatrve Towards Affordable Transportation (SATAT)” initiative on 1st October, 2018 - -
- topromote productron and. uses of CBG wherein Oil and Gas: markettng companres invite R
_ _-'-jexpresston of inferests from entrepreneurs fo set up CBG plants and-to procure the =

- produced. CBG for further marketrng MoPNG has: issued policy. gurdetrnes for co-.

'. :'":'”‘-_’mrnglrng of CBG with. Natural Gas in- CGD: network. Dunng this year's: budget_-

= '.-;_announcement it was announced that a 5 | per: cent CB'_G mandate will be mtroduced for o
alt organrzatrons marketrng natural gas in due course . . L

10. In paragraphs 28 29 30 31, 32 33 and 34 of the Report the Commlttee had
observed/recommended as toltows- | e |

o “Laymg of Naturat Gas Prpetrne under North East Gas Gnd (NEGG) and rts connectrvrty
- (also under the Petroleum and Naturat Gas Regulatory Board PNGRB)
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The Committee further note that Indradhanush Gas Grid Limited (IGGL), a Joint Venture
Company (JVC) of IOCL, ONGC, GAIL, OIL and Numaligarh Refinery Limited
(NRL) with equity contribution, has been entrusted by the Govemment for the
“implementation of the prestigious North East Gas Grid (NEGG) project at an estimated cost
" of Rs 9,265 crore. The 1656 Km long natural gas pipefine grid with a design capacity
of 4.75 mmsemd (Million- Standard Cubic Meters of Gas. per day) is being implemented
~ to connect all the eight Northeastern states i.e. Assam, Arunachal Pradesh,
o Meghalaya Tnpura Mizoram, Nagaland, Manrpur & Sikkim to the Nahonal Gas Grid
. “vide the Baraunr~Guwahatl prpellne being rmplemented by GAIL as a part of Urja
- Ganga Scheme. The Committee also note that the Gnd wrll also be conneofed to
R the sustarnable and vrable gas sources of the North East ' =

e ..'f.-:The Commn‘tee apprecrate lhe facl that Wllh regard to the Cachar

e nderlakrng) is authorized by PNGRB for the GAs of Agarta a"';Gomall and West:
. Tnpura and are contented to note that TNGCL has establrshed a total of 24 CNG stations

. " inthe aforementioned 3 GAs and also providing PNG fo 54,724 domestic household that
includes 44, 738 households in Agan‘ala and. 9, 986 households in West Tnpura District, -

e "-'f:':._'ff--f-The Committee express its concem regarding the issue of davelopment of steel network |

. and PNG connectivity to. Gomati District.which is et to be started as TNGCL is yetto
~ . receive PNGRB specifi fed dry gas requrred for CGD. expansron The. Commitfee are -
“+ . constrained to. note that only after getting the dry gas, the work:-of DPNG connections to -

" the Gomati Drstnots will commence. and TNGCL wifl. be able fo provrde fudher 11,514

" DPNG connections in Gomati District as per Minimum Work Program (MWP) committed
.. 'fo PNGRB, The. Committee desire that all the Agencies. concerned should | ramp up.its

operation towards timely - completion. and development ‘of Steel network- and PNG .
oonneotrvrty along w;th scheduled delrvery of dry gas. essentral for CGD expansron

The Commm‘ee fun‘her acknowledge thaf the : Non‘h East Gas. Grrd pro;ect is berng
i rmplemented in three phase (s) based on the requirement of slatutory clearances, route
terrain, finkage with nghway corridor widening works, difficutty -in -work execution, efc.

The Committee ‘are of the view that successful culmination of NEGG would go a long

way towards leveraging the north east region's full hydrocarbon pofential along with
enhancing easy access of clean fuels to Industrial, Commercial, Domestic Housshold,
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*'Harlakandr&Karrmgang Districts GA, PBGPL is ourrenlly purchasrng Natural Gas through R
“GAIL from ONGC, and has. already slarted sellrng Plped Natural Gas. to around 382 i
;.;hOuseholds The Comrnn‘tee keeping in view the | progress made il date, further desire -
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_'_:'.rnoreasmg its footpnnt over the said GA as per stated “objectives and plan The =
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-'-‘:T_npura Underlalong) ‘and Assam Gas Company Limited { A Govt of Assam




~ and Transportation Sectors and also facilfating to boost Industrial and economic
development in entire north east region. :

; _The Committee also acknowledge the inherent difficufties with regard to NEGG project
. since the pipeline grid will traverse through challenging terrains of North East India
.. to-connect .the state Capitals/ major cifies -of Assam, Mizoram, Manipur, Arunachal
_ _';.Pradesh Tripura,. Nagaland, Meghalaya and also fo Sikkim. Further, about a third of
. the entire pipeline route shall be traversing through the treacherous hilly terrains in the
- States of Nagaland, Manipur, Sikkim, -Arunachal Pradesh Mrzoram and Meghalaya. The

: f.Commrttee also_note that due.to the typical . nature of hilly - terrarn 'some sections of the

g pipelines are being laid only along the highway which also poses a challenge due fo ifs -
" restricted width and non-availability of any comdor along the: hrghway Besides, in some
~sections, pipeline laying might: have to wait for the’ eompletron of road wrdenmg work.

- The Committee would fike fo Place its appreciation for the. hard work and. dedication

e _:_fj.-berrrg put in to ensure the success of NEGG. project: In this context,. the: Commrttee. S
' would recommend that the ‘Ministry of Petroleum and Natural gas i under the aegisof
2. Union . Government sheuld cooperate with. the State Governments. of Non‘h FEasten
" States fo resolve various roadblocks such as de!ay in forest clearances, permission from -~ -
. .- Public Works Departmenl‘ (PWD) -efc where the PrPeIrne is supposed to be. laid. The.-_‘-'f S
'-_-_3?_iCommrttee also desire that:since the. prpelrne shall be. ‘encountering.five major rivers: and

- also forest areas, proper care -must be ensured so that the- natural habit including the

- flora and fauna of the area are not disturbed. The Committee would also likefo be U
e '-_*apprrsed of the progress made in _thrs regard wrthrn three months of the presentahon of___'

11 i :The l\/lmlstry of Petroleum & Nalural Gas m the[r action taken reply, have submltled as :f_
follows S e S

i The NEGG pro;ect rs under rmplementatron by IGGL es per schedule wn‘hout any trme or o o

- -_-ﬁj'r_:':_'_costoverrun o -_ . . e R
o ."':':_The NEGG has achreved a physrcal progress of 67 53 % oul‘ of the scheduled pregress e

e -of-68.11 % as on 12.03.2023. The actual. expendrture as on 15 03 2023 is Rs 3809 75 o
- Crore and commrtment is Rs 7245 Crore e -

'-_'The NEGG is being conneoted to 05 nos. of ONGC sources of Jorhat asset, Banaskandi B

'_ - EPS & GGS source of ONGC in Assam Khubalseurce of ONGC and Tulamura source of
':---‘-OILmTrrpura : AR T T _
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Further, GAIL is executing Natural Gas Pipeline project from Barauni to Guwahati via
Siliguri & Bongaigaon (BGPL), as an integral part of Jagdishpur Haldia & Bokaro Dhamra
Pipeline (JHBDPL) project also popularly known as “Prachan Mantri Urja Ganga Project”,
to connect North East Region (NER) with the National Gas Grid. The approx. length of
the pipeline is 726 km having capacity of 2.5 MMSCMD Wn‘h an antrc:pated project cost
of Rs. 3308 crores.

- The Barauni-Guwahati Pipeline passes 6 districts (Begusara; Khagaria, Madhepura,
“Pumia, Araria and Kishanganj) in the state of Bihar (283 Km), 5 districts (Uttar Dinajpur,

' Darjeeling, Jalpaiguri, Alipurduar and Cooch Bihar) in the state of West Bengal (189 Km)

and 9 districts (Kokrajhar, Chirang, Baksa, ‘Barpeta, Bonga:gaon Nalbarf Kamrup,r .
. 'Darrang and Kamrup Metropohtan) in state of Assam ( 254 Km ) o

o Progresses made m the pro;ect thh completron schedu!e are as below

Pro,'ectDeta:!s State Covared Length (Km) S Sl‘atus/Progress
Baraum-Guwahatt_ B B:har B Fs '3"283_ e ._Overaﬂ Phys;ca! Progress 964%
e Pipehne -

A S IS L R 'Consfructfon Sl‘afus (726 Km)
o Tora!Length 725 fBengal - | . 189 | Welding: 725Km . iiiin
. Km SR Weseng FRR IR | Lowering: 719Km : R
e A e Lo e Y Construchion. StetusmAssam(254Km)
e ._-Weidmg' 253 Km o

S Assam

. Geograph: Sfefe/ Adihoris :.-.“_Daleol.’_' Dateof | '-::"PNGboméefic- 'CNG sratons {Nas) Pjpehne {rnch Km}
Vo . camrea “Upiop : |ed CGD - {Authorisation|: Target :| - Connectlons {Nos.) 5

-on | "MWP -{ Target Iment as| MWP Targef ment a5 EMWP Target
ol larget ] cason | con ' ftarget|-ason| o on - largef| ason

CL0320031.03.2) 13103, 31.0223 | 31032
128 o) o faopa) [T

B Ty W PubaB |
e Haf!akand;&K i chais Ry
DR ) arimgany As's_am 1Gas’ ] '-'2__7-'Sep-1_8
o] | Dishols :::'- A Prbvate
B IR | Limited .
Kamrup & | ﬁ:{rgae B I
K_amrup SRS .' T RPN Y : .
Melropolitan - _A_ssem Ges_ o 26- Sep _18
I Districts .| | Prvate e o

| Tripura -
A el Natural
P R B - -
3 .| Gomali Dls_trrc_t Tn_pure Compa
|Limited

3_"3’2’?’_ sa_'ab.f o fsl2nlo | o (7| | e

3.0.2%9;}32.1700:.1 4‘3‘150-. 0 5..?.- " 1 9.5.}..'233 50

2843&p778 3“238"‘* math| 1727 | 42| 6.1 1 ol s
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4 Tripura
Nafural
Wesf  Tripura .. 1 Gas  Con. SGSep ;

(EAAA) District Tnpura Compa 28-Sep-18 28 15,800| 2,370 |12969) 6 1 6 . 601{ 18 28
_ A o . : o

Limited .
Tripura
Natural

Gas .
§ |Agariaia Tripura Cimpa 24-Feb-15 | NA NA NA  |45720) NA | NA 8 NA| NA 38

ny
Limted

?:.‘ﬁ-The oonstructron actrvrtles of all the three Phases are rn full swmg wrth the .

. ;-ﬁ_-':completron of 685 Km of weldmg and 556 Km lowermg

compensatlon.-‘-

_. It is won‘hwhrle to mentron that the Central &State governments are provrdmg_'

L contmuous SUpport and gurdance in resolvmg the support and gurdance in resolving - :

~the bottlenecks and realrzrng lGGLs objectrve of expeditiously implementing ‘the - o

. NEGG project. Howsver, despite the relentless efforts and continuous support
SR extended. by the Central &State: governments the progress of the NEGG is: adversely_
Ee affected by the*hlndrances/ ssues/delays rn approval (as on 15 03 2023) are as. grven_i_; Lo

ﬁ;"f-_::__f.';lfff'f..Constructlon activities .'_-for the crrtrcal chamage O 3 Km of the pnonty Guwahatr-f{f_'-:';.:": |
PR Numallgarh prpelrne are under. halt m the vrllages of Bhomalahatr Gog & Barpalaha under- e

g :looal people fo meet thelr demand of a revrsed rate. agamst the Government declared

land rate and also for allotment of the Govemment and to them for avarlmg the RoU_”. o

" FIR for the obstructions was fled on 142,202 at PS, Baihata Chariall fom IGGL as'ff-f: o
. “perthe advice from the state Govt. The revised land rate has been received and the fand -
o allotment proposals are placed rn the SDLAC meetmg for approval Approval lS awarted

o : The land compensatlon to patta lands and crop &zrrat compensatrons to both pattaand .
_govt lands falling in- the mentioned villages. were dishursed against pipeline RoU

“acquisition through 3(1}.& 6(1 ) gazetted notifi cations as per P&MP Act, 1962. But the -
people of those villages are demandmg land. compensatron for the govt. Land
occupied, Presently lowering is balance between: ‘Ch 365.Km to Ch366 Km and at Ch

" 369 Km for about 1 Km. Although DC, Golaghat has processed for de-reservmg the said -

land fo the Assam Govt, but process will take time. -

Delay in permanent acquisition of land for 01 RT in Arunachal Pradesh for Gohptn-
ltanagar section. DC, Papum Pare District was approached for support in the acquisition
. , " Page 12 of 20



of land for RT in Chimphu region. No plot of land can be identified and acquired till date
as the entire area falls under Reserve Forest, even though the possession is with private
persons. If no suitable plot for RT can be identified in Chimphu region, then the pipeline
has to be termmated in proposed

. RoU issues for laying the Panisagar-Agartala section and permanem‘ acquisition of Jand
~ for Stations and Terminals in Tripura. Difficulty in ROU compensation disbursement due
) non-acceptance of the Government notified rates by the affected land owners and also

o .non- avarlabmty of legitimate documents with the majority of the land owners, A revised
" land rate is demanded by the Jand owners against the Government declared fand rate in
. West Tripura. Public hearing completed af 2 Nos. of village ‘in Unakoti. For rest of the
s vrllages in Unakoti Competent Authorrty Trrpura will fix date for publrc hearmg by March :
S 22023 Consrruotron activities -are halted rn Dhalar& West Trrpura o‘ue to the non-. S
L -oooperatron of the affected Iandowners o |

e :':'_ "':.:Forest clearance for 37 ha forest in Trrpura for Agadala—TuIamura prpelrne Applrcatron_'_ 3_':
e :--*--f-submrited on 25 06 2022 In prmcrple/Stage 4 approval is awarted E o

e .:::Delay in permrssron for Iay:ng the Drmapur-Kohrma-lmphal sectron m the ROW of NH 39 _ o

o ; . principle approval was obtained on 18.10.2021. Application was submitted to PWD-NH
co0n 03.08.2022 anda Jornt survey Was done on _1 2.08. 2022 Proposal submrtted by PWD R
L -_';"._:.NE to MORTH RO Guwahatr on 27 10 2022 o e
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OBSERVATIONS/RECOMMENDATIONS

QOverview of the Primary Energy Mix

12, While perusing the submission of the Ministry Petroleum and Natural Gas, 10CL,
BPCL HPCL and GAIL etc the Commrttee had noted that energy is one of the major
.rnputs for ensurrng raprd economrc development of the. country The Commrttee whlle

f _acknow[edgmg rts crrtlcal rmportance wrth regard to the ever mcreasmg energy needs L

-__j_pomted out the requrrement of huge rnvestment to achreve such mrlestones In this

_ f_:-_-'context the Commrttee had further noted that the energy consumptlon across the_‘

-ifcountry had more than doubled srnce the year 2000 and has been :ncreasmg Upwards':'h: o

;.._.j;-due to the demand of growmg populatron and contrnuous economrc growth wrth lndra s.;. ::_:_._.:

_ f':'f.prlmary energy consumptron mrx standmg wrth Coal at 54 8%, Orl at 28 2%, Natural Gas :: ."if;].
-'at 6 7%, Nuclear at 1 3%, Hydro at 4 5% and other renewals at 4 5% up to the year 2020 .
'_'_':';'_':The Commrttee specrfrcally observed that over 80% of lndra ' energy requr ' 'ment is. met_'_ e

by three fuels 'wrth coal orl and solrd blomass along wrth the 0|l’s share rn prrmary.ﬁ_f;’;‘:-_’f_:-_*fl

'*:fenergy mrx at about 28% whale the share of Natural Gas at about 6 7%

§ 1 The Commrttee had expressed therr concern regardrng the usage of tradltronal

' :blomass oemg the prlmary fuel wood along with ammal waste and charcoal after coal ey

r'(up to the year 2000) Further the Commlttee whrle hrghllghtrng the posrtlve nnpact of

tnnely and effectrve utrhzatron of modern and clean fuels such as LPG and CNG etc

towards brrngrng down the share of tradrtlonal bromass |n the energy mlx and rts -

consequent posrtwe lmpact on the hves of people had des:red that the Ministry of .

Petroleum and Natural Gas along with 0MCs should formulate a comprehenswe long |
term ‘Green Fuel - Po_lrcy_ ~which wc_uld fasten the reduction _of_ dependency on
conventional sources of energy, while promoting and-rincreasing the :use of environment
friendly and renewable sources of energy. In this regard, the Ministry have stated that

they have notified the National Policy of Bio-fuels 2018, with an aim to increase the usage
Page 14 of 20



of bio-fuels in the energy and transportation sectors of the country during the coming
decade. The Ministry have further stated that the respective policy aims to utilize,
develop and promote the domestic feed stocks and its utilization for production of bio-

fuels, thereby prog!‘essively subetitutfng the fossil fuels.

The Committee therefore desne and rerterate that the llflrmstry must ensure trmely

' *lmplementatlon of the prmc!ples and polrcres of the Natlonal Pohcy of Blo fuels-2018 in

the rrght earnest Further, the Commlttee, m its orlgmal report had pornted out the, o

' '-_-'-':jz_posdwe rmpaot of trmely and effectrve realrzatton of modern and clean fuels wz LPGI :. -

ECNG eto and therefore on these lrnes would aga:n lrke to urge the llllrnrstry to_

_._:_;:contmuously work towards natlonal energy secunty, clrmate change mtflgatmn Whrle_'

'-;':-j'-';"_creatmg new employment opportunrtres and sustamable development for a" .'

- ’..”f_"_:'comptehensrve growth in the sphere of economy envrronment and employment

iCapaclty auqmentatron of LPG bottf:nq plants rn NE States alend wrth the rnabrllty of the"ﬂ o
n _iexrstmq output to meet_the rncreasmq requrrements - G

o
__'"'":__‘:and Otllle to work towards rncreasrng 1ts foothold and endea\ror to meet the future.'...' ..

b -demands of the entlre NE regron The Commrttee had further desrred the expansron of -

The Commrttee had' recommended that the Mrnrstry of Petroleum and Natural Gasl ;' |

LPG bottlmg plants under both Greenfletd and Brownf:eld capaclty augmentatron_:.”'.'

_'methods keepmg m vrew the sound flnancial outlook and cost effectweness as a top. .'

most pnor:ty The llllmlstry, m therr actlon taken rephes have stated that the LPG demand '

in NE states of the country has gone up srgnrfrcantty and has grown at a Compound -

Annual Growth Rate (CAGR) of 7. 6% dunng the last elght years F urther they have also
| stated that in order to cater to the i rncreasmg LPG demand the capacrty augmentatlon |
and LPG bottfmg p!ants in NE regron have also been carrled out i rn the same period ata
CAGR of 8.0%: The Commrttee are satrsfled to note from the action taken replres that NE
‘ : Page 15 of 20




- region (including Assam) has increased its bottling capacity (TMTPA) by 84.5% from
2014 — 2022 (which included companies viz., IOCL, BPCL and HPCL), while the packed
LPG demand (TMTPA) has witnessed a total increase of 80% from 2014 - 2022,

16.  The Committee on further perusal of the replies note that the status of industry
;_bottlmg capacrty vrs-a-vrs the. demand .in. NE. sector has -a: surplus of: 22 06%. The
-:Commlttee further note that wath regard to the approved pro;ects for augmentatron of :
. ;bottlzng capaclty planned by OMC 's m the NE lOCL is commg up wrth a botthng pfant at |

_g._.:-_-:Umlum rn Meghalaya wrth a capaclty of 30 TMTPA while BPCL IS commg up wrth a_'_-' i

| _'_bottlmg plant at Matra m Assam wrth a capacrty of 30 TMTPA NRL is also m the process' '

;.;:;'.i_:-'of puttrng up a new LPG plant at Dabrdubr Gola Ghat Assam |n llne wrth the refmery_' N

'__t_"'-:expan5|on whlch w;ll have a bottlmg capac|ty of 120 TMTPA Further, regardmg the:-:_j{'.’_{

"'_i'prOJects under approvallfmahzatlon stage a proposal for rarsmg and rebmldmg of 30'_-' _

- '-'._TMTPA IOCL LPG bottlmg plant at Mualkhang in state of Mlzoram IS also under process % o

_ -5___:}The Commrttee have also been mformed that for seekmg bottlmg assrstance _from_ 12. E

._ ffTMTPA plant in the State of Arunachal Pradesh mtervrew of successful brdders 'have:_'_ e

| _.: '_"-been conducted and phys:cal venﬂcatron was carned out rn March 2023 Therefore, upon' i

._."'f_to be avallable by the end of 2026

| The Commsttee note from the demand supply analysls of packed LPG in the NE
' _states mcludmg Assam that the exrstmg bottllng capaclty m the NE regron is_ already
hlgher than current demand and the same wrll mcrease srgmf:cantly wrth the
establrshment of new bottlmg plants Further the Mmlstry have stated that bottlmg
capacity augmentatron greenfleld or brownﬂeld |s a contmuous process and is

augmented on the basrs of demand-trends in the regton The Comnnttee are satlsfred wrth
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- regard fo the initiatives taken by the Ministry and OMCs, which projects arr overall |
optimistic scenario. The Committee are of the opinion that the existing higher bottling
capacity in the NE region ceUid be utilized by strpplyirrg the same to other regionsfareas
- after fulflthng the demand of NE regrens and the Fevenue so earned could be utilized for

the development of the NE region L

'D:smal presence of CNGIH-CNG statlon in. the NE Reqron a!onq wrth slow proqress
.__:_towards :ncreasmg the number of CNG statrons | G e

18 The Commrttee had noted Wrth concem that as on Aptri 2022 the numher of tOCL.“;:

-RO's havmg CNG facrht;es m NE states mctudmg Srkkrm stands at a coneervatwe 14.3;:*.::-_’_1'

o _lROs all of Whrch are located m Trrpura Further, the Commrttee had also expressed its' ';_? :

. -_:f;:reservatron regardmg uneven and unsystematrc dlstrrbutren ot their respectrve statronsl o

- ':-""':_-_'-_achaevmg and estabhshmg a cemprehensrve rretwork acress the regron The Commrttee_'-{.':",’_-.'

L ffhad therefore recommended that IOCL shou!d cha!k out a t:me bound plan towards:.- :

'_:-ach:evmg even drstrrbution ot CNG ROs rn the region and ensure tlmely supptles of therr' i .

'__'_-_:products to the publrclend userslconsumers f Lo :_;._:_._ | L

19 The I\iimlstry, rn thelr actron taken rephes have stated that CNG iS marketed by
CGD companles based on therr GA a!locatron arrd these CGD compames conduct
'vrabllrty of CNG sa!es at the OMC retari outtets and would put up CNG facrhttes at the
outtets wherever teund feasrhle The eirglble CGD entttres have thus commltted a totai_.
of 580 CNG statrons in the States of Tnpura and Assam The Mmlstry has also po:nted_
out, in their reply, that tOCL does not have any GA allotted in NE States and Assam yet
the IOCL has 58% market participation in CNG stations of NE States. Currently, there are
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total 31 CNG selling stations on industry basis in NE States out of which, IOCL has 18
CNG stations, i.e., 58% of participation amongst industry members at the beginning of
the current fiscal year. The Committee note with optimism the initiatives towards
connecting entire NE by natural gas pipeline being/to be laid by GAIL and Indhradhanush
Gas Grid Limited (IGGL). To this extent, the NEGG is b_ein_g developed ._by_.IGGL for_w_htch
the Government of lndia has approved a VGF of 60% amounting to Rs. 5,559 crore. The
-Commrttee further note that wrth the completron of NEGG and BrauneGuwahatr prpehne

all the NE states shall be connected to the ‘Natlonal Gas Gnd’ and varrous LNG termtnats o

__-:1n the country The Commrttee would also lrke the Government to brmg out: the detarls___:-';:_ L

-regardmg the proposal for expandrng the NEGG whrch rs under actnre consrderatron of_"_-';f oy

: the lllhnrstry and share the same wrth the Commlttee at the earlrest

20 The Commrttee whrle takrng note of the actlon taken replles of the Mlmstrles,';’ o

: "_'_'_:would hke to rerterate therr earlrer recommendatron regardmg correctlnglcheckmg theﬁ_._' R

-"'j:_luneven and unsystematlc drstnbution of therr respectrve StatronleentresIROs acrossf.'-”:_lf: : '.

-'_;-3’"}_the NE Regron To thrs extent the Commrttee feel that a lot of ground needs to be

;.covered to estabhsh a comprehensrve and well spread out network across the regron .

| '-':The Commlttee would also urge the l\lhnrstry and Olllle to make concerted efforts to'i-'

-gradually shrft towards a ‘Gas Based Economy to mcrease the share of Natural Gas from ._

| the current 6 7% to 15% by 2030 and consequently develop a natron-wrde ‘Gas Grrd’ and _: R
| _other gas rnfrastructure gas drstrrbutron and de-gasrfrcatron termmals Further, the_
Mmrstry should also ensure varrous long term mrtratlves through potlcy mter\rentlon _
mcludrng monetary and subsrdy support by the Government to promote and encourage .
the use of CNGIH CNG especrally across the NE regron The Commrttee would also hke
the lllhnrstry and OMCs to chalk out a trme bound plan to establrsh such facrhtres to the

pubhclconsumers
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Laying of Natural Gas Pipeline under North East Gas Grid (NEGG) and its connectivity
{also under the Petroleum and Natural Gas Regulatory Board-PNGRB)

21, The Committee had noted that NEGG Indradhanush Gas Grid Limited (IGGL), a
joint venture company of IOCL, ONGC, GAIL, OIL and Numaligarh Refinery Limited (NRL)
withre'q'u‘ity contribution, has been entruSted by the Government for its 'implem'entatio'n at
an estlmated cost of ? 9265 crore Further the 1656 km Iong Natural Gas Prpelme Grrd |
"wrth a desrgn capacrty of 47 (Mrlhon Standard CUbrc Meters of Gas per day) is bemg _
:_3’"'j.1mplemented to connect aIl the erght NE States vrz Assam Arunachal Pradesh =
. _'_'-:Meghalaya Trlpura Mlzoram Nagaland Mampur and Slkkrm to the ‘Natronal Gas Grrd"__-:'_l'
: o 3_-':.w1th the Barauni Guwahati p:pehne bemg rmplemented by GAlL as a part of Urja Ganga'f 8

: __"':':Scheme Also the Gnd wrtl be connected to the sustamable and \nable gas sources of the :i;

'._':North East The Commrttee are happy to note from the actlon taken rephes that NEGG

. :;;;_ _' '{prOJect is under implementatlon by IGGL as per schedule that too wrthout any tlme or[ S

__'_-:fcos___:overrun The Comm|ttee are also satlsfled W|th the progress of NEGG whlch has

| achleved a phys:cal achtevement of 67 53% out of the scheduled progress of 68 11% (as'f'f'f_ o

| "'3:'.i'on March 2023) Further expendlture as on 15 March 2023 |s of ? 3809 75 crore whrle the:'i

o commitment stands at ? 7245 crore

The Commlttee had expressed 1ts concern regardmg the rssue of development of B :
""’:_':_Steel Network and PNG connectnnty to Gomt! Dlstrrct which has not been started as
TNGCL was supposed to recelve PNGRB speclﬁed Dry Gas . reqwred for the CGD
expansion. The Commrttee had expressed lts displeasure to the effect that only after
gettmg the Dry Gas the work of DPNG connectrons to the Gomii Drstrict TNGCL will be
able to provide further 11514 DPNG connections to the Gomtr Drstrrct as per Minimum
Work Program (MWP) commrtted to the PNGRB. The Committee note that no specific
reply has been given by the Ministry on this particular aspect. The Committee, therefore,

reiterate their recommendation that the Agencies concemed should ramp up its
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operation to ensure timely completion and development of steel network and PNG
connectivity, alongside the scheduled deli\rery of essential Dry Gas for CGD expansion.

The Committee would to be apprised of the progress made in this regard.

_ _The Committee are happy to note that the Central and State Governments are
__3__prov1dmg contmuous support and. guzdance rn resolvrng and realrzmg the objectwe of

.__."_expedrtrous |mplementat|on of the NEGG prorect as. per schedule The Commrttee also_

-~ take cognrzance that in. addrtron to the relentless efforts and contmuous support'

.::_:_-:_-:.':;extended by the Central and State Government(s), the Mrnistry of Petroleum and Natural:':_-: : ﬁfs '_

5 _-:Gas should also put in therr efforts and collaborate wrth the State Governments of NE.'_'

'; .-;}_'_i}States to address varrous road bIocks vrz delay m forest clearances permrssron from'__-_ S

.;._;'_'f‘;_'Publrc Works Department etc where the prpelrne rs planned to be lard The Commrttee_'_ ‘

B .":;.;'ﬁjacross ftve major rrvers and forest areas_' utmost care be ensured so that the natural e

- habrtat and fauna of the area are not harmed The Commsttee therefore would Irke to be.-

'-__'_:-']_;_apprrsed of the progress made m thts regard wrthm thr' ;_months of the presentatron of_.:'_ -.;

' :'-.:.’thls report to the House
B :_-New Delhl i HA‘RrsH DWIVEDI,
i Charrpersonf o
’_..___-_13 December 202_3_ S EEE IR Commrttee on Petrttons o

27 Agrahayana 1945 (Saka)
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MINUTES OF THE THIRTIETH SITTING OF THE COMMITTEE ON PET[TIONS
(SEVENTEENTH LOK SABHA)

_ The Committee met on Monday, 18 December,‘ 2023 from 1500 hrs. to 1715 hrs. in
Committee Room No. 3, Parliament House Annexe Extension, New Delhi.

PRESENT _
~ Shri Sunil Kumar Singh - In the Chair

MEMBERS
Shri Brijendra Singh
Shri Sushil Kumar Singh
Shri Manoj Kumar Tiwari o
Shri Prabhubhai Nagarbhai Vasava -~
Shri Rajan Baburao Vrchare

PO W

: L SECRETARIAT :
'Shr: Raju Srivastava - Joint Secretary
. '_f_'_::_.-f.Shrr Tenzrn Gyaltsen '1"1' Deputy Secretary

WITNESSES

D ke ' e** T T e ek

2. At the outset in. the absence of the Charrperson the Commrttee under Rule 258(3) of

RS ﬁthe Rutes of Procedure and Conduct of Business in Lok Sabha chose Shrr Sunrt Kumar Srngh_-__,__'

to act as Charrperson for the srttrng

3. Thereafter, the Chairperson welcqmed the Members to the sitting of the Comm_ittee... |

4 ok o " kkk Fkk ki
5. *kk ok wkk Yodkde
6 Hkk Khk dekk : Rk
7 Rk k% ik ki
8 *Ek *hKk Kk Kk
9. *kk Eik : Rk *iie
10, whk Kk ok *kk
1. kiR khk Hkk RiK
12. kiR *RK *kk 7 kivk
13. *ik kK ke ®ik
14. kirk ®RK ek *ik




15.  The Committee, thereafter, took up for consideration the following draft Action taken
Reports:-

()  Action Taken Report on the action taken by the Government on the
recommendations made by the Committee on Pefitions (Seventeenth Lok Sabha)
in their Thirty Fifth Report on the representation of Shri Tokhehe Yepthomi for
increasing the capacity of LPG Bottling Plants, Compressed Natural Gas Stations
in the North-Eastern States, especially in Guwahati and other important issues
related therewith; :

ii L1t *Ek kkk - b33
kkE *kk *kk *h%k

B ) *kk *hk Wk T

o PRI Sk T U gk
: VI) ek S R AT T ST SR B

(

(

”(V k¥ L RRE s KRR S :
(

Kkk R TR s

6. After discussing _:'t:he_.f-abdve '.m.e.h't_ion'e:d: eight draft Action Taken Reports in detail, the -

- Committee adopted these Reports without any modification and authorised the Chairperson to o
~ finalise the draft Action Taken Reports and present the same to the House during the ensuing |~

. Session. -

S 18 ek ek : omkk : kR -

5 Does not pertain to this Report,

—_— 0k



